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. Central Electricity Regulatory Commission 
4th Floor, Chanderlok Building, 36 Janpath, New Delhi-110001 

Phone: 23353503, FAX 23753923 

Petition No. 30PL12022 Dated: 30.05.2022 

NOTICE UNDER CLAUSE (a) OF SUB-SECTION (5) OF 
SECTION 15 OF THE ELECTRICITY ACT, 2003 

An application under sub-section (1) of Section 15 of the Electricity Act, 
2003 (the Act) has been made by Kaflam Transmission Limited, Unit No 
101, First Floor, WindsorVillage, KoleKalyan Off CST Road, Vidyanagari 
Marg, SantacrUz (East), Mumhai-400098, Maharashtra to establish 
'Transmission System for evacuation of power from RE Projects in 
Osmanabad area (1 GW) in Maharashtra', on Build, Own, Operate and 
Maintain (BOOM) basis (hereinafter referred to Transmission System" or 
"Project") consisting of the following elements: 

Note: 

Space for future provisions for 400 NV line bays kept including the space 
for switchable line reactors 

2. The applicant has been selected as the Transmission Service 
Provider with the lowest levelized transmission charges of '167.36 
million on the basis of the competitive bidding carried out by REC 
Power Development and Consultancy Limited (RECPDCL) in 
accordance with the Guidelines issued by the Central Government 
under Section 63 of the Act. 

3. The Central Transmission Utility has recommended for grant of 
transmission licence to the applicant to establish the proposed 
transmission system. 

4. Based on material available on record, the Commission has, vide 
order dated 27.5.2022 in Petition No. 30/T1J2022, proposed to issue 
transmission licence to the applicant forestablishing the transmission 
system as noted in pars I above. 

5. A copy of the application, along with its annexures and enclosures, 
made by the applicant for grant of inter-State transmission licence to 
Kallani Transmission Limited before the Commission can be 
accessed at the website www.indigrid.co.in  or inspected by any 
person in the Commission's office by following the laid down 
procedure. 

6. Notice is hereby given in pursuance of clause (a) of sub-section (5) of 
Section 15 of the Act that suggestions or objections, if any, to the 
Commission's proposal to grant transmission licence to the applicant, 
as aforesaid, be sent to the undersigned by 14.6.2022 at the above 
noted address. The suggestions or objections received after the 
specified date shall not be considered. 

7. The application shall be taken UP for further hearing by the 
Commission in due course. Any person who files suggestions or 
objections may in his/her discretion attend the hearing, for which no 
TNDAshall be paid by the Commission. (Harpreet Singh Pruthi) 
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Sh. Sankaip Kapoor, 
Metropolitan Magistrate-DO 
Room No. 514, 5th Floor, 
Dwarka District Courts, 

Sector-ID, Dwarka, New Delhi 
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he EOI Document containing the details of qualification 
criteria, submission requirement, brief objective & scope of work and 
evaluation criteria etc. can be downloaded from the website 
www. hp m c. in 

Further details, if any, maybe obtained from the Office of the 
General Manager, HPMC Ltd. 3rd Floor Nigam Vihar Shimla HP. 
171002 during working hours. 

Last date for submission of EOI is 30.06.2022 upto 1400 
hrs. Sealed envelope marked to the captioned address, containing 
EOI and non-refundable fee of Re. 5000.00 by way of DC/Pay Order 
in favour of the Managing Director, HPMC Ltd.", payable at Shimla 
may be submitted mentioning "EOI for Selection of an Agency for 
setting-up and Operating HPMC Kiosks at Metro Stations of 
DMRC Network" an the top cover to The General Manager, HMPC 
Ltd. 3rd Floor, Nigam Vihr, Shimla HP. 171002. The EOl shall be 
opened on 30.06.2022 at 1600 hrs. Managing Director 

HPMC Ltd. 
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S. Tender No. Brief Description Qty. Closing 
No. Date 
01 09222355 'L'TYPE COMPOSITION BRAKE 170653 NOS 27.06.22 

BLOCK FOR 1000MM. 
02 00222388 L- TYPE COMPOSITION BRAKE 129380 NOS 27.06.22 

BLOCK 
03 09222305 K TYPE COMPOSITION BRAKE 59573 NOS 27.06.22 

BLOCK. 
04 09222573 DRAFT GEAR ARRANGEMENT 734 NOS 27.06.22 
05 02231953 4.5 K'N UNDER SLUNG TYPE 93 less 28.06.22 

CONSTANT VOLTAGE 
06 02221655 INTER VEHICLE COUPLER Z.S. 187 SET 30.06.22 
07 09222568 KIT FOR CONSTANT CONTRACT 6546 SET 30.06.22 

POLYURETHANE 
08 09222379 SPRING FOR SPRING LOADED 6206 NOS 01.06.22 

SIDE BEARER 

Transmission System for evacuation of power from RE Projects 
in Osmanabad area (1 GW) in Maharashtra 

S. Scope of Transmission Elements Scheduled COD 
No. in Months from 

Effective Date 
1 Establishment of 2x500 MVA, 400/220kV 

substation near Kallam PS 
2x500MVA, 400/220kV 
400kV CT bay-2 
220kV lCT bay-2 
400kV line bay-4 
220kV line bay..4 18 Months 
Space for Future Provisions: 
400/220 kV ICTs along with bays: 2 nos. 
400kV line bays including the space for 
switchable line reactor: 6 nos. 
220k\/line bays: 4 nos. 
400 kV bus reactor along with bays: 1 no. 

2. 1 x125MVAr bus reactor at Kallam PS 18 Months 
400 kV reactor bay-1 

3. LILO of both circuits of Parli(PG) -. Pune(GIS) 18 Months 
400kV 0/c line at Kallarn PS 

4. Provision of new 50MVAr switchable line 18 Months 
reactor with 400 ohms NGR at Kallam PS end 
of Kailam—Pune (GIS) 400kV DIe line 
2x50 MVAr, 
400 kV Reactor bay -2 
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NORTHERN RAILWAY 

SERVING CUSTOMERS WITH A SMILE 

DP/226/DW/2022 
(Court Notice) 

National Commission for Indian System of 

Medicine New Delhi 
Tender Notice No.: Estt.-1/2022(NCISM) Dated: 27.05.2022 

OPEN TENDER NOTICE 
(Expression of Interest (EOI)) 

HIRING OF BUILDING SPACE FOR OFFICE 
ACCOMMODATION 

National Commission for Indian System of Medicine, and 
National Commission for Homoeopathy at Jawahar Lai Nehru 
Bhartiya Chikitsa Avam Homoeopathy Anusandhan Bhawan, 
61-65, Institutional Area, D- Block Jankapuri New Delhi-110058 
invites Expression of Interest (EOI) for hiring of building to shift 
office premises located in and around NCISM Office 0-Block 
Jankapuri Delhi within 10 KM radius on Monthly Rental basis. 
Eligible and Competent Service Providers/ Building owners/ 
Agencies are requested to submit their offer in prescribed 
application form under two bid systems. The application form 
along with other EOI details & document can be downloaded from 
the NCISM Janakpuri Delhi website www.ncismindia.or.q OR can 
be obtained on payment of Rs. 2,000/-(Rupees Two Thousand 
only) Demand draft in favour of Secretary NCISM in person on any 
working day between 10.30 am to 5.00 pm after publication of this 
notice. EOI duly filled in documents, complete in all respects should 
be addressed to Secretary, NCISM, 041h  floor, Jawahar Lal Nehru 
Bhartiya Chikitsa Avam Homoeopathy Anusandhan Bhawan, 61-
65, Institutional Area, 0- Block Jankapuri New Delhi-110058. Last 
date for submission of Tender (EOI) is 21.06.22 up to 03:00 P.M. 
and received tender will be opened at 03:30 P.M on same day in 
the presence of the tenderers or their representatives, if they so 
desire, at Office of NCISM, Jankapuri Delhi-110058. 

-so-
(Dr. Raghurama Bhatta U.) 

Secretary I/c 
President, Medical Assessment and Rating Board for Indian 

System of Medicine 
davp 17222/12/0003/2223 

TENDER NOTICE 
Invitation of Tenders through B-Procurement system 

Principal Chief Materials Manager, Northern Railway, New Delhi-110001, for and 
on behalf of the President of India, Invites s-tenders through e-procurement 

S 

Note -1. Vendors may visit the REPS website i.e. www.irens.gov.in :iJ 
NI for details. 2. No Manual offer will be entertained. 

Tender Notice NO. 1712022-2023 Dated :31.05.2022. 1306122 


